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(b) whethe, complaints have been
received by hig Ministry that Indian
visitors abroad particularly, Members
of Parliament have not been {reated

and assisbed satisfactorily by the
Indian Missions; ‘

(c) what i3 the number of com-
plaintg received during 1980; and
what is the nature of such com-
plamis; and

(d) what are the details of the

guidelines issued by hig Ministry to
these Missions and to what extent

they have been asked ifo help the
Indian visitors?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO): (a) to (d) Over the years the
Ministry of External Affairs has con-
sistently directed all its missions
abroad to deal with All Indian visi-
tors with courtesy and politeness
and to provide them necessary assis-
tance. Following the relevant re-
commendations contained in the
recent report of the Estimates Com-
mittee (the 29th Report) a special
circular letter was addresseqd to all
the Missions on the 17th April, 1979,

The ecircular instructions to the
Missions stress the importance of ex-
tending all due courtesies and facili-
ties to visiting Indian dignifaries and
particuiarly to Members of Parlia-
ment and rendering consular gervices
in a courteous and helpful manner to
all Indian visitors.
of the instructions no complaints
have been received by the Govern-
ment about the non-obseryance of
these instructions.

. Delhj slaughter house

750, SHRIMATI PRATIMA BOSE:

SHRIMATI SUSHILA SHAN-
KAR ADIVAREKAR:

Will the Minister of HEALTH be
pleased to refer to the Unstarred
Question 1273 given in the Rajya
Sabha on 28th March, 1980 and state:

Since the issue
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to Questions 106

(a) whether it is a fact that about
20 dead buffaloes were lying outside
the slaughter house, Delhi on 30-5-8¢
and 31-5-80 ang they were not re-
moveqd for about 24 hours;

(b) if so, what are the reasens
therefor; and

(¢) what remedial measures Gev-
ernment have taken or propose %o
take to stop such a menace?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH (SHRI
NIHAR RANJAN LASKAR): (a) No
such incident was observed or report-
ed on 30-5-80 and 31-5-80.

(b) and (c) Do not arise,

Impersonation cases of G.P.F. with-
drawals in Railwayg

751. SHRIMAT] SUSHILA SHAN
KAR ADIVARKAR:

SHRI SWAM] DINESH
CHANDRA.:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether any cases of wrongful
withdrawals during the last one year
from G. P. Fund accounts of railway
employees with headquarters of Nor-
thern Railway at Ferozepur by per-
sons other than the employees made
by misrepresentation of facts, forgery
and impersonation, have come to
Government’s notice;

(b) if so, what is the number and
details thereof; and

(¢) whether any such representa-
tions from the concerned employees
of Pathankot routed through some
Members of Parliament have been re-
ceived by Government; if so, what
action has Teen taken to brmg the
culprits to book and to make good
the losses to the employees?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Yes.



